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SHRI JIBON ROY (West Bengal): Sir I 

associate myself with the issue raised by my 
esteemed and hon. friend. HEC is the pride of 
India, built with the help and assistance of the 
Soviet Union, and it is the foundation of our 
self-reliance. It cannot be allowed to be 
dismantled, it cannot be sold—the working 
class will oppose it to the last. Mr. Vice-
Chairman, through you I request the 
Government to release the necessary funds so 
that HEC is modernized, and also to arrange 
for orders to be placed on it. I believe that the 
Government will not bring that industry to 
disaster but will try to improve  it. 

THE VICE-CHAIRMAN (SHRI SURESH 
PACHOURI); Now, we will not take uP the 
Special Mentions which are admited for 
today. We will now take up general discus-
sion on the Budget (General), 1995-96,    
Shri Sunder Singh Bhandari. 

THE BUDGET   (GENERAL),  1995-96 
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SHRI M. A. BABY: (Kerala): In Kerala, 
the anesthesiologists use it to make people 
unconscious. 

SHRI SUNDER SINGH BHANDARI: 
Well, that is one way. 

This i.s   something beyond    imagination. 
you are substantiating the country's economy. 
The suggestion would be welcome. But 
where have we come to We have reduced by 
half or less than half. 

It has come    down  to 1.8 percent and 
practically stablised. 
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Exports have come down from 17.2 percent 
to 8.3 percent despite four devaluations of the 
rupee. 
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it      was      presided       over       by only  
one   member  of     the    Board 

And,   the third    member    was    not there.    
It       was    a    one-man-show 
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SHRI JAGESH DESAI (Maharashtra): Sir, 
the pointts raised by Shri Bhandarij  and many 
grey areas which he has indicated, I think, 
will be in the minds of almost all the 
Members. Sir, I would, first of all, point out 
that we came to power in June, 1991 _ At that 
time, the economic situation was so bad that 
we were on the verge of bankruptcy. The 
industrial growth was negative. As regards 
our foreign exchange reserves, they were not 
able to meet even the fifteen days' import. The 
inflation had gone up to 16.7 Per cent  first of 
all, we had to put the economy back on the 
rains. I have found from my experience that 
whenever the non-Congress Government was 
there and when the Congress egain came back 
to power, the legacy in economic terms was 
very bad. It was very difficult one or two 
years to bring back the economy en rails in 
1977-78, when the Janata Party was in power 
and when they left the Government and 
Madam Indiraji came to power, the inflation 
was 21 per cent, GDP was minus, industrial 
production was minus everything was minus. 
The first task of any Government will be to 
put again the things on rails and that work has 
been done by our Prime Minister and our able 
Finance Minister in the last three years. Sir, I 
would like to point out one thing that this 
Budget is non-inflationary. There is no, I 
would say, burden of excise duty. On the con-
trary, they have reduced the excise duty on 
many items. As such now we are seeing the 
picture. I think in the month of March. the 
inflation /•ate was 11 per cannot and on 22nd 
April, the inflation came down to 8.74 per 
cent. It is because the policy 

of the Government and the Budget has piayed 
a major part in bringing down inflation. Sir, 
Mr. Bhandari raised one point regarding bank 
credit. He said banks will not be able to give 
sufficient advances, banks are in a bad state. 
Mr. Bhandari, I will give the actual figures. 
Bank credit in the year 1994-95 up to January 
has gone up by 13.6 per cent than the earlier 
years. I have got the figures with me. That 
means banks has given  (Interruptions). 

SHRI SUNDER SINGH BHANDARI: To 
which section of the society? 

SHRI JAGESH DESAI; I am telling you, if 
bank credit is given to industry it can produce 
more goods. But in the earlier years bank 
credit had gone up only by 6.3 per cent So, I 
would like to say that the Government have 
got money by which banks can gve credit and 
that can be utiliged for the purpose of 
development^ That should be the policy of 
the Government not for holding up other 
parties but for industry. As far as the GDP is 
concerned, in 1991-92, it was only 0.9 per 
cent In 1993-94 it had gone up to, 4.3 per 
cent. In 1994-95 it had gone up to 5.3 per cent 
and I am confident, as a student of economics 
that this year it may ,go, up by more than six 
per cent and that should be the motto of the 
Finance Minister and accordingly, he has to 
chalk out his policies. As regards the points 
raised by Mr. Bhhandari about savings, yes, 
that is a very very grave point. Saving has 
gone down from 23.3 per cent to 20.2 per cent 
in the current year and here the Finanne 
Minister has to act. How to act I can give my 
suggestions But it is for him to consider. And 
I feel that We have to give a thrust to 
savingand that can only be done by giving 
incentives for Savings. As such, the Finance 
Minister was kind enough to raise the limit 
under section 801 from Rs, 10,000 to Rs. 
13.000. I talked to him and I told him why are 
"you are  a miser 
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in this  The Economic Adviser;    Mr. Raja    
Chellaih;    has     g'Ven     some thought to it. 
He has added that because the savings rate  has 
been   re duced and unless savings are   gene-
rated     we   cannot      depend on foreign 
investment    alone    but with     domestic 
investment    on foreign    investment,  if 
savings are not  there then you cannot have  
any  kind  of  development. That is why he 
suggested -, scheme, I would    like the Finance   
Minister to consider it-  Sometimes I cannot be 
in agreement with    Mr.   Raja Chel-Uah but 
this   has definitely has  convinced me that if   a 
person pays 10 per cent  of the income for the 
pension fund and it  is totally exempted from 
income tax, not more than Rs-50,000 
exemption should be given.   T do not say  that 
the common man   is •going to put in the 
scheme but it is the  tax payer.  If  that scheme  
is adopted  I  am  sure you will  be   able to get 
a target of 23 per cent for savings mid those 
savings  can be utilised for the purpose of 
investment.: I am has py that  you have raised    
the   point and that point was in my mind also, 
Sir, on some   points I have     agreed with you 
and also with what you said about inflation.  
No doubt, the wholesale   price is  not the  real 
indicator for our housewives.  The prices    are 
going up.    The prices are going up. This is 
particularly, so in the case of items of mass 
consumption  like edible oils,  pulses,  etc.    Of 
course,    in the case of foodgrains,   to some 
extent because of the PDS, you are able  to 
give.   But coarse foodgrains  are not being 
given   through the  PDS.    Mr. Bhandari   
raised  this     issue.     Time and agai I   have  
said     that   coarse foodgrains     should also be 
supplied through the PDS.     The Government 
should procure.     The State  Government 
could be made the agency. On behalf   of   the   
Central   Government, they should procure 
macca, bajra and jowar. We  have seen.   In 
Rajasthan, many tirbals consume macca     
From the PDS they take wheat, but     that 

wheat goes to the market. I have seen it in my 
native place, Dahod. It comes there in the 
mandis and is being sold. To stop this, the 
Government should come forward, procure 
coarse foodgrains and supply thera through 
the PDS in those areas where the people 
consume that kind of foodgrains.  This would 
help them. 

in regard to  edible oils,  the prob-lesn is 
there. There is no doubt about it.   Then,  the 
production      of pulses has gone  down.     
Even  the   acerage has gone down.  Therefore, 
we  have to  give a thrust to the production of 
pulses and oilseeds so that the avau-biJity 
could be increased. I think we have   been   
talking   about   this  problem  for the last ten 
years.   We    see that the production per capita     
has gone down.   We  have   to give a We 
thmst 

The third point which Mr. Bhandari had 
raised was about the multinationals. I would 
come to that later on. 1 have my own views 
on that. I think many of the wishes which you 
have expressed, if they could be translated 
into action, the whole House would welcome 
it. But all the wishes cannot be translated into 
realities because of some reasons. 

You have mentioned about the revenue 
deficit Yes, I agree. The Finance Minister is 
also very much worried about it. We are all 
woried about it. But we are not able to reduce 
it. It is increasing every year. The non-Plan 
expenditure is mounting. The proportion of 
Plan expenditure is only 28 per cent. The non-
Plan ex-expenditure accounts for 72 per cent. 
A major part of it goes towards subsidies for 
defence interest and other items. Seventy-two 
per cent goe.; towards non-Plan expenditure. I 
would come to the question of de-fence 
afterwards. I have my own strong views on it.   
(Interruptions) 
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No doubt, we are concerned over the price 
situation also But Sir, so long as the 
poduction does not increase, the prices cannot 
be broguht down. The only way to bring 
down the prices would be to have more and 
more production. For this purpose, we have to 
see that the performance of the public sector 
is improved. Here I see that this year's pie-
ture is dismal. As you know, I have always 
been a supporter of the public sector. 
Unfortunately; in the current year; we see that 
the number of sick units has gone up. It has 
not come down. We have to find out the 
reasons. The number of public sector 
undertakings incurring losses is increasing. 
Secondly, secondly, th© losses of the loss—
making public sector undertakings are further 
increasing. I think a study has to be conducted 
to find out the reasons for this. We should 
find out whether it is because of inefficiency 
or it is because they are not getting enough 
finance. We have to correct this. We do not 
want the public money to be wasted On loss-
making public sector units. I have come to the 
conclusion. We have to correct it. We have to 
improve it. Wherever it is not possible, we 
have to take corrective action. 

As far as the liberalisation programme is 
concerned, the licence-permit system had to 
go and it has gone. It is welcomed both by the 
industry and by the other sections of the 
people in the country. This was the root-cause 
for corruption. There was red-tapism and the 
consequential delay. The delay led to cost 
escalation. As such, this is the correct policy. 
At the same time, our Prime Minister has said 
more than once that the Indian industry 
should not be hit by the liberalisation or by 
any of the other measures. That is the 
commitment of the Prime Minister, and I am 
sure   that   that 

commitment has to be put into action.    I am 
very confident that our 
Finance Minister too will take ca.e tO see 
that by having foreign collaboration  and 
foreign capital,   our  indi,- 

geneous industry does not suffer. 

I have seen the results of 1994-95. I find 
that liberalization as not affected our 
indigenous industries. Profits are going up. I 
have seen the balance sheets and accounts of 
some of the companies, at least those which 
have come in the newspapers. Some 
companies profits to have increased to the 
extent of 35 per tent and 47  per cent. 

AN HON. MEMBER; Even 85 per cent. 

SHRI JAGESH DESAI: I have seen 47 per 
cent and 35 per cent, and I have told my good 
friend, Mr.Birla, how it has happened. If the 
sales of these companies have not  gone up to 
the extent of the increas ed profits, then it is a 
miracle. It can be by. two methods only. One 
is by efficiency and the other is by hiking the 
prices. So, the Indian industry should not be 
allowed to hike the prices also. We have to 
see that they do not take undue advantage of, 
what we call, market economy. Ul timately, 
the people of the country will also judge. If 
you are taking a fair margin of profit, people 
will allow it, but if you also try to take 
advantage of the market forces, as I said 
earlier in this House, market forces in this 
country, when things are in short supply, will 
not work. Hoarding will be there, artificial 
scarcity will be created and supply can be 
restricted till prices go up. That is why what 
our Prime Minister said in Copenhagen is one 
thing which I very much appreciated, that 
we must have a market plus policy. I would 
like you to go through the speech of our 
Prime Minister in this regard.  

Secondly, as we have accepted the policy 
of mixed economy from the time of Panditji, I   
would    like   to 
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quote  what  our Prime Minister had said in 
davos: 
"The middle way is not    just    a 
philosophical postulate  enjoined by the Great 
Buddha.    It has permeated  India's   life in a    
variety    of ways.    When the communist 
ideas tended to overpower  Indian thinking, 
Prime Minister Nehru adopted the concept of 
mixed economy. He was criticized in     every    
quarter, right  and     felt,   but   the     mixed  
economy concept has saved India time and   
again from political    submission   and  
economic  dependence." 

This is the policy and this policy, I am sure, 
the Congress Party is wedded to for all times, 
or, at least    till a new  thinking comes up and 
something better than this comes up.    But I 
am convinced that this is   the only policy by 
which we shall be able   to have  growth,    
whereeby    the   fruits will also be equitably 
distributed   to the people of this   country.      
I    see that this policy has worked very well, 
and  this policy of middle    path   is nothing 
but this.     In this    country, only market  
forces cannot work   because this is a country 
where 30 per cent of the people are    below     
the poverty line and many    people    are not 
getting even  one square meal   a day.    As 
such, in this country there should be some 
kind of   control    by which the poorer 
sections of   people can  get items of  daily 
necessity    at affordable prices.    This is how 
I interpret the concept as a person    who has 
seen Narasimha Raoji    working, and I think 
this is his concept  and that concept is    the     
only    concept which     our    party and     our    
Govern, ment should adopt, to see    that   the 
market forces do    not    exploit    the 
common man, at least so far as those and   
technological     exchanges    with required by 
the common    man    are concerned.    As far 
as the public sector is concerned, there is an 
impression that this Government is killing the 
public sector.    Sir,    you    know very well 
that I have always advocated that both the   
public sector and the private sector, keeping 
the concept of mixed economy of Panditji in 

view, have to remain in this country, 
Especrally, the public sector should remain. 
Because of its infrastructure industries, we 
have to take more care of the public sector, 
and we must give more attention to the public 
sector. But, every now and then, it is being 
said that we are starving the public sector of 
finances. I am very sorry to say that this is 
totally false. I have seen the allocation given 
to the public sector in the last three to four 
years. I have seen that every year, boarring 
three to four years. I have seen that every 
year, barring one year, it was increased. In the 
present Budget also the Central Plan has been 
increased by 2.2 per cent. Bhandariji, this 
time also, the Central Plan has increased and 
not decreased. Even if you take the inflation 
into account, it has increased, not decreased. 

SHRI SUNDER SINGH BHANDARI; 
Take the total of Plan and non-Plan. 

SHRI JAGESH DESAI; I am talking 
about the Centre. I will come to the non-Plan 
aspect. I am very much unhappy about it 
because the Plan expenditure is only 28 
percent, and non-Plan is 72 per cent. Here we 
require more resources for the Plan, and, that 
in why, foreign investment is necessary. 

I have come to the conclusion that you 
have to have your own resources. For that 
purpose, you have to go in for more savings. 
Till then, you have to exploit the resources of 
the country. This is the centenary year of 
Krishna Menon. So, it reminds me that he 
always said, "India is not a poor country, but 
India is a country of poor people. India is rich 
culturally and minerally. We have to exploit 
it." 

At present, if we do not have th* resources 
what is to be dose? As our Prime Minister 
said, it will take time for the common man to 
get the fruits of liberalisation. The Gov-
ernment and persons like me   think 
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that the fruits should go to them. It will take 
time. Till then, what is to be done? Till then, 
we have to see how we can benefit them 
through some schemes which will benefit 
them directly. That is why, last year and this 
year, you have allocated more resources for 
rural development. As I told you earlier, if we 
are not going to tap our resources and if we 
are not going to take advantage of our natural 
resources, then, we shall be a hundred years 
behind other countries. We have ts go in for 
foreign collaboration for investment. 

I will give the example    of China. From  
1866 to  1976, for    ten    years, their 
economy  was in such a shambles that they 
were getting 18 per cent less returns on a unit 
of investment. That is why, in 1976, they    
thought that    in that way it would be   very 
difficult.    As such, in 1978 they started   the   
liberalisation   process.     But, I must    say     
that    they  have    taken many precautions.    I 
have not gone to China.    I have not    
discussed    it with them.     But, from the 
literature which I have read, they have    taken 
many, many safeguards to   see    that foreign     
investment  was in a   particular type of 
industry and the benefits would go to the 
people of the country.     Secondly, they have 
also tried to see that  the indigenous    industry 
should not be hard hit by foreign col-
laboration.    The    Chairman of   any foreign 
collaboration should      be     a Chinese, and 
the Vice-Chairman can be a    foreigner.    
They    have    also seen that the labour of the 
company, though they   were    not      
Directors, would  be invited to  their meetings, 
and their views would be taken into 
consideration   in    formulating    their plans.    
I cannot say whether it was implemented or 
not.    But, these are good things.    I feel that 
some study should be made.    Our Finance 
Minister must have gone there.   A   person 
like me cannot get all the material. A book  
came into my hands    about China's      
economic       liberalisation. From that I find 
that China is doing 

very  well.     The   thrust of their approach on 
foreign investment    is    to have export 
industries.    They   have made special tax  
laws   giving    them all kinds of concessions 
only to    attract the foreign investors.     
Thirdly, they have   also tried  to adopt some 
mechanism   of prices.     I will     just read out 
one sentence on their    objective:     "Reform   
and self-reliance". "China has made a point of 
stressing self-reliance to be the basis of 
socialist modernisation.     In the peaceful in-
ternational  environment,     it  regards opening 
up to the outside world and broadening the 
scope    of     economic and      technological     
exchanges with foreign countries as condition 
essential to     the    modernisation    under 
taken."   But what should be the   relationship 
between    self-reliance and opening up to   the    
outside    world? As you know,    self-reliance    
means the country relies on itself, uses    its 
own resources, technology and draws up its 
own    strategy    for   economic development 
in the light of the country's specific   
conditions.     Therefore, it does not mean 
keeping the   doors closed   to  the  outside  
world,     while going about  On    its    own.    
In    the world today production of commodit-
ies, circulation and science and technology are 
so highly  developed that no single country has 
all the resources and knowhow needed for 
expanding its economy.    AU countries,   in-
cluding the socialist world, seek      to take 
advantage of the    growth    and progress in 
other countries and  promote their own 
economic growth   by exchanging    what    
they    have,     for what they lack and  taking 
the  best they find in this.      Whatever    good 
is   there in any country, if it is    in our 
interest, we    should    adopt   it. China has 
done it.    In the last 10 or 12   years,  there are 
30,000 units    in China in operation with 
foreign cof laboration.    Secondly,    about    
3,000 items of import required for the purpose 
of manufacture for export purposes   have  
been   made   import-free. When a new plant in 
a joint venture with the Chinese is to be 
established, then whatever is  required   for    
the plant is import-free.    But they have 
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also ensured that their own industries do not 
suffer. As such, when a new plant is to be set 
up, if some machinery or some part is 
available in China, they use that part and do 
not import it. As such, they have taken care to 
see that their own industries are not affected 
but that exports increase. Lest year about $ 90 
billion worth of foreign collabrations were 
entered into. Out of it $ 36 billion have 
already come in. There is a growth of 60 
percent to 70 percent in investment. As 
regards the public sector production, in the 
year 1993, it went up by 37 per cent. And if 
you take inflation into account, it went up by 
22 per cent. So, if the public sector in China 
can have these results, why can't we in India 
have? Why are many of our industries sick in 
the public sector? Why are our losses 
increasing? These are the questions which all 
of us have to think over. We have to find 
some solution by which our public sector also 
will thrive to such an extent that nobody will 
have to say that the public sector is a drain on 
the pubclic exchequer. Let us all work to see 
that the public sector is made an efficient 
instrument for development. That was the 
dream of late Rajiv Gandhi. He used to say 
that we must have that public sector 
undertaking which is throbbing, which is 
efficient and not a drain on our public 
exchequer. Therefore, wherever it is possible. 
.. 

SHRI CHATURANAN MISHRA; Do you 
still hold the view that the public sector 
should attain the cqim-manding heights of 
our economy? 

SHRI JAGESH DESAI: I believe in that 
and our Government also believes in that. 

SHRI CHATURANAN MISHRA; But 
they never say it. 

SHRI JAGESH DESAI: Our Prime 
Minister. Shri Narasimha Raoji speke about 
it. Just now I read what he has said about it. 
that is the policy of the Congress party. We 
want that    the     public       sector 

should     attain     the        commanding 

heights. There is no doubt about it. 
But if we cannot reach it, what can 
we do? Earlier bonds were allowed 
to be floated by the public sector lor 
mobilishing resources. When late 
Rajiv Gandhi was the Prime Minister, 
bonds were allowed to be floated by 
the public sector. Most of the 
bonds were made tax-free. So the 
policy of the Government is to help 
the public sector and not retard it. 
At the same time, they should also 
improve their efficiency. I wish 
my good friend, Shri Mishraji, and 
those who are in trade unions help 
the Government. I think they can 
do it in a much better way. The 
main reason is overstating. We are 
examining many public sector under 
takings.............    {Interruption)   . .   ..   We 
should reduce the staff; otherwise, ultimately 
everybody will be unemployed. That is why 
we have to see that wherever overstaffing is 
there, it has to be reduced. If it is not clone, 
then, there would be unemp-loment problem. 

I would like to give some figures of 
foreign trade in China. In 1980, it was $ 39 
billion. They had started the liberalisation 
policy and attracted foreign capital. In 1992, it 
has gone up to $ 85 billion. In 1993, it has 
gone up to .92 billion. Regarding trade deficit 
what is our record? As far as our country is 
concerned, in the month of March, 1995 we 
have exploited goods worth 3 billion which 
has never been done in this history of lndia. It 
was $ 5 billion in the month of March! They 
expected the growth of import would foe 17 
per cent. I think it will go to 18 per cent. I 
would like to tell the Minister that whenever 
we call for foreign investment, we should try 
to see that it is done in such industries which 
can export goods. We have to see that 
infrastructure industries like power, 
communication and transport are established 
with foreign investment.     Most  of     the     
foreign 
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investment which has come, if it is there in 
these three sectors then. I think Indian 
industry would not be hit at all. Of course, 
most of out Indian industries are not 
infrastructure industries. But we have to take 
care that our small-scale industries and our 
Indian industries are not hit by any kind of   
globalisation. 

Regarding hike in prices I would like to 
give one suggestion. There is the Central 
Consumers Council. I am a Member of that 
Council. The Minister of Civil Supplies is the 
Chairman of the Council. Last year one 
working group was constituted to ensure that 
the common man was not hard hit by the hike 
in prices. The working group gave a report-In 
that working group, a representative from the 
industry was also there. Working groups 
suggested us that mass consumption items 
should be brought under the Price Monitoring 
commission where the margin of profit should 
be fixed at various levels, industry level, 
wholesale level and retail level. 

But, unfortunately, the member who was from 
industry opposed it saying, "Now we have 
market economy. How can we do it?" In the 
name of market economy, if somebody wants 
to squeeze the consumers, I think that cannot 
be allowed. There also, you will be surprised 
to know there margin of profit was to be fixed 
industry and trade 

Even then, they did not agree to it. I think the 
time has come now -I have been advocating 
this for the last four or five years, I do not 
want to fix the prices. But I do not want 
profitering. I want that the items of daily 
consumption should be given to the masses at 
affordable prices, with a reasonable margin of 
profit. I implemented it for one year in Maha-
rashtra when I was the Minister of Civil 
Supplies there. The trade co-opei-ated with 
me. If it cannot be done by law. Call them and 
persuade them. Let there be some kind of 
discipline. You cannot squeeze the consumers 
in the name of market economy. I believe that 
this is what is meant try market plus'. In such 
circumstances, we have in intervene. How do 
we intervene? Whether by discussion of 
persuasion, you may decide. But there should 
be inter vention • 

I will be failing in my duty if I 
do not make my point clear about 
insurance companies_ I remember the 
day when insurance was nationalised. 
Why was   it nationalised?      It 

was nationalised because people 
had no confidence in many com 
panies. I remember, people 
were going, for life insurance to 
the Oriental Life Insurance because it 
was guaranteed by the Government. 
People were going to them for life 
insurance. They had that kind of 
confidence. Being a Chartered Ac 
countant, I have seen what they were 
doing. They were paying commis 
sions. The first premium wa® always 
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ways not paid. The agents would say, "We 
shjall pay it." Bogus expenses were there. The 
agents were given only a particular 
percentage of commission, say 15 per cent 
.But they were paid 40.50 per cent com-
mission. So, for the other 35 per cent, they 
were showing some expenses. And black 
money was created. I think, :as far as 
insurance companies are concerned, you may 
take your own decision. We have discussed it. 
You are also thinking about what should be 
done. I will just give you some figures. The 
growth of life insurance business is 16.33 per 
cent in 1994-95. The new business from rural 
areas is 40 per cent- That means life 
insurance has now gone to rural are,as also. 
And the profit also has gone up. In general 
insurance also, the premium was Rs. 3,800 
crores in 1992-98 iand it has gone up to Rs. 
4,450 crores now, which means a growth of 
17.04 per cent. The gross profit was Rs. 1,084 
crores which, earlier, was Rs. 779 crores. 
Yes, I agree that service has to be improved. 
There is no doubt about it. But it should not 
be on the ground that there is no competition. 
There is tremendous competition among the 
agents. All the agents are working to see that 
they get business so that they get commission. 
You think over it. I think there are social 
obligations also in  life  insurance.   
(Interruptions). 

SHRl CHATURANAN MISHRA: Do you 
want foreigners to  come in? 

SHRI JAGESH DESAI: I do not want 
them to come in. I do not want ieven private 
Indian industry to come in. I want it to remain 
as it is. Improvement is necessary. Improve it. 
Have a check on them by some system. But I 
do not think that we should give it to private 
Indian entrepreneurs. Nor am I at all in favour 
of giving it to foreign companies,     If you    
want, you can 

go in a bit, but it should remain in the public 
sector. 

As regards the other aspects of economy, I 
would not like to go into them in depth. In 
your speech you have enumerated everything. 
The Economic Survey has given all the 
details. I won't take much time of the House 
but I would only mention one or two things 
regarding the exemption limit. We have now 
made it Rs. 40.000J-. Keeping in view the 
inflation, if you can raise it to Rs. 45,0001- or 
Rs. 50,000, it would be better. 

SHRI  SUNDER SINGH BHANDARI:   
It should be    made Rs.  50,000/ 

SHRl JAGESH DESAI: Sir, it was already 
Rs. 35,000. We are asking only for an increase 
of Rs. 10,000|-. The limit was Rs. 35,0001-. If 
he gives some kind of concessions in savings 
schemes like 80L, I think it is quite 
reasonable. Sir, one thing more I would like to 
know from you and that is, why you have 
brought the scheme of tax deduction from the 
interest on bank deposits. Once we had 
ntroduced it and then we had withdrawn it. If 
we again introduce it, bank deposits will be 
affected, and if bank deposits are affected, it 
will become a vicious circle. I see it from that 
angle. That it why I feel that, again, there 
should be some kind of review. I think, this 
timeyou have made it two per cent or, may be, 
ten per cent. There are many widows who live 
on the bank-interest because they feel that 
money will  be safe only if it is deposited in 
banks. They do not bother about the rate of 
interest. And I am happy that recently the rate 
of interest has been increased by one per cent, 
for which T have been fighting for the last two 
or three years because it is mostly the middle 
class who are putting their money in bank 
deposits, and with those deposits our 
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industries get the benefit. If with. that end in 
view the interest rate on bank deposits has 
been increased, I am thankful to you for this. 
You should look into the matter of tax-
deductions on the interest on bank deposits. 
You should kindly iagain look into it; 
otherwise it will become a vicious circle. It 
will have a had effect and bank deposits will 
come down; that is my fear. I request that you 
should look into it. 

SHBI CHATURANAN MISHRA; Your 
case is only about the widows. 

SHRl JAGESH DESAI: No. I am only 
saying that they have the feeling that they 
will be hurt more than (anybody else. We 
should look into that aspect. 

Secondly, Sir, for professional and technical 
persons, again, you have brought the same 
thing, two Per cent or ten per cent. I think it is 
ten per cent. Why do you want it? They are all 
tax-payers. I do not understand why on a sum 
of Rs. 10,000- and above you want to deduct 
ten per cent. I think this is not going to help 
you. I know that you want to see that there is 
no tax evasion. But here I would like to 
mention one point land that is, your income-
tax Department has to be strengthened. Have 
more persons. What are your expenses, 
collection expenses? Less than one per cent. If 
you employ more persons and have more 
inspections and scrutiny, you will be able to 
have more resources. If you oversee the 
accounts Of some of the big industrial houses 
and if you are able to detect Rs. 400 crores J 
think, we will get a sizeable amount and for 
that additional salary bill may come to about 
Rs. 50 crores but the benefit that you may get 
will be not less than Rs. 2,000 crores. Your 
inspection! wing needs to be strengthened. 
You must have more officer?. Only that will 
serve  the purpose.      This kind      of 

deductions   at  source  will   not serve the 
purpose. 

Sir, as regards foreign capital, I welcome it. 
You must have it. Li-berausiation does not 
mean giving licences. You have to take dare 
of that also. The last point which I would like 
to mention is that we have to see that the 
fruits of the toil reach the toiling. The 
approach of the Government should be that. 
Whatever policy decisions we take, whatever 
actions we take, the ultimate benificiary must 
be the poorest of the poor. Our Government is 
working with that point in view. 

SHRI CATURANAN MISHRA: That is 
what Gandhiji has said. 

SHRI JAGESH DESAI: Gandhiji has said 
like that. 

SHRI CHATURANAN MISHRA: 
But now the people do not remem 
ber that.  

SHRI JAGESH DESAI; It is not so. Sir, I 
will end by saying what our Prime Minister 
had stated at Copenhagen. He said: 

"Excellencies, we know that po 
verty and peace are interlinked. 
Poverty and distress anywhere in 
the world have the potential to 
threaten world security. Equity 
and unity within and among nations 
are, therefore, a moral as well as 
practical    imperative. Nowhere 
would the interdependence of nations be 
put to greater test in the years to come than 
in the area of poverty eradication and 
social integration ." 

Sir, all our policies should be so shaped as 
to see that the dream of our Prime Minister 
comes true. I am very confident that this 
Budget has such proposals which will benefit 
the poor people; especially, the concessions 
which he has given in res-pee t of tax will 
definitely improve the 
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standard of living of our people and 
everybody will get two square meals. 

With these words, Sir, I support an the 
proposals made    by the Finance Minister,     
welcome them.      Bhandariji has also     
made some     important     suggestions     in     
vital   areas which  I feel  the Government     
will consider and try to see how we can solve 
the problem which affect     the poor people 
and how we can develop. ' When  
development  is  there,     more goods will be 
produced. When more goods are produced, 
the cost of production  will come down. When  
the cost Of production come down, things 
will be cheaper.     Otherwise, it will not be 
possible for us to realise his dream. With 
these words, I support the Budget. 

THE VICE-CHAIRMAN (SHRI 
SURESH PACHOURI): Mr. Ashok Mitra. 

SHRI ASSHOK MITRA (West Bengal): 
Sir, I thought I was listed at No. 5. 

THE VICE-CHAIRMAN (SHRl SURESH 
PACHOURI): Yes. Mr. Jaipal   Reddy is  not  
here. 

SHRI ASHOK MITRA: As a law-abiding 
person I don't believe in jumping queues. 
Therefore. I appeal to you.. . (Interruptions)  
. 

THE VICE-CHAIRMAN (SHRI 
SURESH PACHOURI): What T am 
bringing to your kind notice is that the next 
Member is Mr. Jaipal Reddy, who is not 
here. Then the next Member is ftom the 
Congress. It would not be proper to call 
another Congress (I) Member after Mr. 
Jasesh Desai. That is why T am requesting 
you- 

SHRI ASHOK MITRA: I don't mind 
listening to the Congress    Benches Speak 
very sweet words. 

THE VICE-CHAIRMAN (SHRI SURESH 
PACHOURT): Okay, then will call Mr. K.K. 
Birla. 

SHRI KRISHNA KUMAR BIRLA 
(Rajasthan): Sir, I certainly would have been 
quite happy if Mr. Ashok Mitra had spoken 
before me. As he has requested me to speak 
first, I would Hot mind to gladly bow to his 
wishes. 

Sir, I am rising in support of the Budget 
presented by the hon. Finance Minister. I 
would also like to compliment the finance 
Minister for the excellent Budget which he 
has Presented . 

As very     aptly     described by    my 
friend, Mr Jagesh Desai,  there has 
been a spectacular     revival of    our 
economy since 1591. As the Finance 
Minister has stated, in the    heat of 
political  debate  we  forget all     the 
achievements    attained    by our eco 
nomy  under   the  overall  leadership 
of our Prime Minister. Sir, the eco 
nomic growth  in   1991-92  was  below 
one per cent. In 1994-95, it has risen 
to 5.3 per cent, kudos to the Finance 
Minister for all that has been done.' 
Sir, I would like to say that a few 
countries  could claim  such  an  im 
pressive economic revival in such    a 
short time from such a deep crisis- 
Sir, I have heard certain criticisms. 
They say that the    economic policy 
is tilted against  the poor. The Fin 
ance Minister has mentioned various 
steps that have been taken to improve 
the lot of the poor. Apart from the 
speech  of  the Finance Minister,     I 
have gone   through     many    books. 
These are some of the schemes which 
be has introduced this time:a colos 
sal  amount of    Rs. 3,862 crores for 
the Jawahar Rozgar    Yojana    which 
would mean 917  million man- 
days of employment to be generated in 1995-
96 construction of 10 lakh houses under the 
Indira Awas Yojana: 372.38 million mandays 
of employment to be generated connected 
with the rural development programmes; 19.5 
lath rural families below the poverty line to 
be assisted, ete. This has belied the charge 
that the Finance Minister has not taken 
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care of the     benefits as far as poor people are 
concerned. 

Sir, in my opinion, no budget in the recent 
times has done as much for the poor people 
as the recent budget presented by the 
Finance Minister, has done. 

Sir, the economy can also be judged by the 
agricultural economy. The Finance Minister 
has also mentioned in his speech that the 
foodgrains production had gone down to 168 
million tonnes in "1991.92. This year it is 185 
million tonnes which is an all-time record. 
The Finance Minister has also mentioned in 
his speech that there is plenty of scope for im-
provement. I am happy to find that the 
Government of India is seriously considering 
entering into the export market for foodgrains 
in a big way. Then the Rural Infrastructure 
Development Fund which has been intro-
duced by the Finance Miniser within the 
NABARD is laudable. It will lead to quicker 
completion of projects relating to irrigation 
and soil conservation. These are a few 
general remarks which I have made. I would 
also like to suggest that there is scope for 
further improvement. It needs the attention of 
the Finance Minister. 

Sir, my hon. friend, Shri Jagesh Desai, has 
already dealt with many of the points. I agree 
with him as far as a majority of the points are 
concerned! 

Sir, rising revenue expenditure is a 
disturbing feature of our budget T hope this 
will receive the kind attention of the Finance 
Minister. 

[THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY   in   the   Chair.1 

The" worrying point is the cut that has 
been 'accepted in the capital expenditure. 
There is a decline of nine per cent. I would    
like to mention 

that the capital expenditure is an item which 
influences investment and growth. Sir, 
decline in the capital expenditure is a matter 
of great concern- I hope this fact again will 
receive the kind attention of the Finance 
Minister. 

As has been pointed out by some of the 
previous speakers, it is somewhat disturbing 
that the non-Plan expenditure has risen by 8.9 
per cent and the Plan expenditure has gone 
down by 0.5 per cent. Sir, digressing a little, I 
was trying to study the cause of revenue 
deficit. What exactly are its causes? I found 
that the major, single, biggest cause is the 
high incidence of interest payment which 
accounts for 30 per cent of the total'   revenue 
expenditure. 

5.00  P.M. 

We have to find ways to correct it. There 
are many methods. I would not like to give 
my views on this matter. I would only like to 
suggest to the Finance Minister to appoint a 
sub-committee consisting of people from his 
own Ministry. The committee can go into this 
matter in great detail. There is cne thing 
which is very disappointing and I am 
probably voicing the views of the corporate 
sector in this regard. There is some 
justification in this also. The Finance 
Minister, in his speech, had mentioned that 
lowering of taxes did not necessarily mean 
lowering of revenue. The reason that he cited 
was that there was better compliance when 
taxes were lowered. If that is the matter, then 

 it si certainly diappointing to find that the 
Budget did not contain any proposal for 
reducing the corporate tax. Sir, I would like 
to mention that Jn. case we wish to globalise, 
then we have to be in tune with the other 
countries of the world. T would like 

' to draw your attention to the Chel-liah 
Committee Report. The recommendations 
made by this Committee 

 are always read out here with great reverence. 
The Chelliah    Committee 
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had also recommended revision of 
the corporate tax. In the Finance 
Minister's own speech which was de 
livered last year, there was a positive 
indication that surcharge on corporate 
tax would be removed. The matter co 
uld be examined a,gain from a different 
angle. Money collected by way of direct 
taxes has risen in 1994-95 by as much 
as 25 .per cent. The share of direct taxes 
in the GDP was 2.1 per cent in 1991. 
This has risen to 2.8 per cent in 1994- 
95. If we look at all these, there is a 
strong case for doing away with corpo 
rate tax. The reason why I 
emphasising on       it       again      and 
again is this: the corporate tax at 46 per cent, 
including surcharge is the highest in the 
world. The Indian companies are put in a 
position of disadvantage globaly when 
compared to other covntries Their expansion 
and modernisation gets affected adversely as 
a result of this 

 
everything being equal, the private sector 
pays' less tax than the public sector. Should   
this  be   enquired   into? 

THE  VICE-CHAIRMAN     (SHRI    V. 
NARAYANASAMY): In other workss you 
are saying that. they evade  tax. 

SHRI   KRISHNA   KUMAR  BIRLA:   It 
should be enquired into, That shouId 
certainly be done. As far as drawine 
conclusions is concerned, everybody can 
.'raw his own conclusions as per his own 
reading. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): He agrees to it as far 
as enquiry is concerned, 

SHRI CHATURANAN MISHRA: Now it 
is for the Government to consider it. 

SHRI KRISHNA KUMAR BIRLA: In 
case our tax system is streamlined and 
rationalised, it will enable our economy to 
grow faster It will enable us to achieve an 
industrial production of 12 per cent as against 
eight per cent. The aim of the Finance 
Minister Should be to reduce the corporate 
tax so that it is in line with what is there in 
the other countries of the world. So, as far as 
the 'urcharg- is concerned, it should be 
dispensed with as early as possible. 

This is a point which, of course, the lion. 
Finance Minister has studied.    My 
impression is that the 'tax-holiday' bene-fit 
did improve our economy, particularly in 
those regions where the tax holiday was 
given. Sir, if it is a fact, this period of five   
years,  which  is  .going  to expire 
shortly,  should be extended. 

I agree with my friend, Shri Jagesh. Desai 
as far as the increase in the exemption limit is 
concerned. In my opinion, the exemption 
limit should be further raised. If I may speak 
a bit more frankly, I feel that the hon. 
Minister has been a bit of a miser because the 
increase which he has effected handly takes 
care of  the  inflation. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): He says that he is 
very liberal, 

SHRI  KRISHNA     KUMAR    BIRLA: 
So.  lev   him   have   the  matter  examined 
again and then come to some decision. 

Sir, there is another point to which 
attention has been drawn and which I a so 
want to repeat. This is with regard to the 
fiscal deficit. The hon. Minister should make 
every possible effort to set that the fiscal 
deficit is contained. I am saying this because 
in the past our expert-eace has bean that we 
make programmes and then ultimately we 
find that at the end of the year the fiscal 
deficit has exceeded. 

1 want to say a few words regarding the 
discriminatory treatment to domestic 
companies as far as tax on capital gains is 
concerned.    It is     suprising that th© 
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domestic companies are required to pay a tax 
at the rate of 34.50 per cent on long-term 
capital gains, whereas, the foreign companies 
are required to pay only 10 per cent. As far as 
short-term capital gains are concerned, the 
domestic companies are required to Pay tax at 
the rate of 46 per cent and the foreign com-
panies are required to pay only 30 per cent. 
Sir, to the best of my knowledge, nowhere  on 
the world, the indigenous industry is charged 
higher taxes as compared to the foreign 
companies. I am really surprised as far as this 
point is concerned. 

SHRI JAGESH DESAI: You want a 
levelwplaying field. 

SHRI KRISHNA KUMAR BIRLA: Yes.    
That is the term used by you. 

SHRI CHATURANAN MISHRA: Level-
playing   plus. 

SHRI KRISHNA KUMAR BIRLA: Yes.    
That could come from you. 

Sir, then there is another point regarding 
income from dividends. As most of the MPs 
are aware, the dividend is paid   out  of   the   
profit-after-tax   of   the 
company. To tax it again really means that 
you are resorting to double taxation. I 
strongly urge that this double taxation should 
be avoided. If this double taxation is avoided, 
it will increase th savings, improve the 
domestic capital  formation  and  also  
improve  the 
economy. 

There is one point regarding the Tax 
Deduction at Source (ITDS). The Budget, 
presented by the hon. Finance Minister, has 
widened the scope as far as the TDS is 
concerned. But many things have now been 
included in the TDS—the bank interest, posta' 
income, dividend income from Mutual Funds, 
dividend income from UTI, payments to 
contractors and sub-contractors, etc. 
Everything has been brought within it. I would 
like to mention here that it is going to create 
enormous difficulties both for those people 
who have to Pay the tax and also for those who 
have to collect j the  tax.    It   also     presents      
enormous 

difficulties because huge paper .work is 
involved. This is again a  matter on 
which I would plead with the Finance 
Minister that he should give it a second 
thought. Sir, generally, I weldome the 
Finance Minister's decision of reducing 
the peak rate of import duty to 50 per 
cent- But, I would have felt happier if 
Side by side steps would also have been, 
taken by the Finance Minister to exam 
ine the fortune of each industry and 
cbm-e to some sort of a conclusion whe 
ther the reduction of import duty across 
the board would have really caused any 
problem or disadvantage to 'the existing! 
industries or not. Sir, probably the bett 
er thing would have been to some 
sort of a Tariff Commission or a Statu 
tory Body and ask them to examine it as 
quickly as possible and then give their 
conclusion. Sir, the results that are 
going to be or maybe tint are some of 
these industries may find that they are 
out-priced in their own country. Sir, I 
know that the Finance Minister would 
find :it difficult now to accept my sug 
gestion, but I would certainly plead 
with him and give him another sugges 
tion which he can definitely bear in mind, 
i.e., wherever instances are brought to 
his notice -that some industries from 
outside are dumping goods in this coun 
try, then, Sir, he may take immediate 
action rather than going through the 
normal channels which is a very time- 
consuming process. 

Sir, I compliment the Finance Minister for 
his decision of opening the North-Eastern 
Development Bank for creation, expansion 
and modernisation of industrial enterprises 
and infrastructure. I would also like to 
mention that there are many other parts in this 
country which are also backward areas and I 
would suggest to him that he may keep them 
also in mind and try to open such banks   in   
those areas also. 

Sir, I would like to say a few words about 
inflation. The Finance Minister's srategy of 
reduction of import duty, liberalisation of 
imports, reduction and exemption of excise 
duty and creation of a buffer stock, I think, 
they are steps in   the right   direction   and  T  
hope that 
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they will be able to look after the inflation, 
but certainly, the Finance Minister has got to 
keep an open mind and examine from time to 
time how the inflation 
is going and what more corrective steps are 
needed. 

Sir,  one thing     which  we        should 
always keep in mind and  towards which my  
friend,   Shri  Jagesh  Desai,  has  also drawn 
our  attention  is  regarding  giving priority  to 
those industries which could generate      
employment,   because   that   is th-   biggest   
thing     which   the    country needs at present.    
Sir, I have been studying- this problem for a 
number of years and from a number of angles 
and I would like  10 plead   that  in my     
opinion  the industry which     could   give - the 
biggest and the quickest employment is- 
development   of   construction   activities,  
increase of ponstruction activities in this 
country. This fact was also confirmed only a 
few days   back   by   the   Minister   of   
Surface Transport when in .one of his reports he 
mentioned. that  in case the surface transport   
could. he.   improved   it  would   give direct 
'employment to a large number of People.and 
indirect employment to still a farer  number of 
people. 

Sir, I would like to mention something 
regarding the FIIs operating in the secondary   
-market   This is   a   very important question.     
The   FIIs   have   realised's: and they  have  
been  able   to      identify   that lndia   is   an   
emerging  market;  Sir;   we always weleome 
the FIIs,but we welcome their coming in 
primary market,  not  so much   in the 
seeond,ary, market.   I  don't know  how  they   
are     entering   in   .the secondary  market.   
;They  are  not  going to create any difference 
what so ever They don't  contribute to  the 
.economic  development of any nation.. They 
just invest becaus of opportunities of capital 
gains, they ;invest  with  the  idea  of making a 
quick  buck,   quick  money  and   they are 
essentially,   in  my  opinion,     speculators, 
even .though ;they claim to be long-term 
investors.    This  is  a fact becasue I_ am in 
touch with the stock market.    In, the month   
of  January  and     February,   the market   
collapsed      mainly   due   to  large 
disinvestment   made   by   the   FIIs.   'Sir, the   
Maxican    crisis  the   evidence   of the fact 
that there is need to  insulate 

exposure   of  our  capital   market   against 
global   manipulators,   and  therefore,       I 
would like  that in the Matter of portfolio  
investment  by FIIs  the hon.  Fin-nace Minister 
takes some drastic action. Another point to 
which I would like to draw the  attention of the 
hon.   Finance Minister is the share market   
The reaction of the share market to the Budget 
was  not at  all good.    Revival of share market 
is very important because as far as  primary  
market  is  concerned,   it    is dependent on the 
healthiness of the share market, and it is also 
dependent on the indus'trial growth of the 
country.    In the year' 1994-95 we were able to 
collect Rs. 35,000  crores  through  public and 
rights issue of shares.    In  1995-96, it is any-
body's guess and my feeling is that it is not  
going to be as much  as it was 1994-95.     Sir  I  
know     that the    term 'Bulla' has come in for a 
lot of criticism. I do not deny the fact that it has; 
many evil   features  which   are   connected  
with badla or,  you     may call  it  in  a more 
refined  word,   'carry     forward   business'. Sir,  
if appropriate checks are  taken and the  
authorities  are  vigilant,  I  think,  it is 
something   which   is  certainly  worth 
considering.     Then,   the  SEBI   abolished 
this carry forward business or the badla 
business.     Alternative     arrangement was 
made by them.    The SEBI then appointed  a   
three-member     committee,  as the hon.   
Members  might  have  read  in  the newspapers,    
and  let  them     recommend. But, Sir, the 
ultimate decision is that of the Government of 
India.   For the liquidity   problem      some   
kind   of    forward trading  or carry   forward   
system   with adequate safeguards and 
transparent regulatory  mechanism   should  be    
evolved. If the primary ' share market is not im-
proved,   it  will   be   a   great   setback  as far 
as developmental work is concerned. I would,  
therefore, like to mention that this is  an 
important matter • which must receive the 
attention of the hon. Finance Minister.    Sir,   
(Time-bell)   another five minutes. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): You have taken 25 
minutes: There are about 10 speakers. 
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SHRI   KRISHNA   KUMAR BIRLA: 
Not   according   to  this     clock. I  have 
taken just  18 minutes.    Kindly give two 
more minutes and I will finish. 

Sir,   another   thing  to  which  I   would like to 
draw the attention of the House is a matter 
which was not in the Finance Minister's speech 
but contained in many of his Papers and this is 
regarding acquisition of immovable property.    
Sir, from a note I read, it appears that the Gov-
ernment is groping for it —it said, "We made 
big successes as far as pre-emptive acquisition 
of  immovable properties are concerned."    
What exactly are the facts? In  eight  years'   
time,  from   1st  October 1986  to   the   31st 
December,   1994,   the Department invested 
Rs.  451  crores and they  made  a  profit   of  
seven   crores  of rupees only.    To make a 
profit  of only seven  crores of rupees  over 
eight years is,   Jn  my   opinion,  ridiculous.     
Sir,   the profit was made not taking into 
account the cost of interest.    In case the cost of 
interest   on   these      properties   is  taken into  
account,     then  the  profit will turn into loss. 
Sir, even if you do -not take the interest into 
account, the total incidence is  only   1.5  per  
cent  on investment. 

When the scheme was introduced, the 
id. was, probably, that the Govern 
ment, after acquiring properties, would 
make colossal profits. Where is the pro 
fit? There is no profit at all. In fact, you 
purchase buildings today and sell after 
three months. Then, even according to 
the law of inflatibn, you will be able 
to make something like 3 or 2.5 per cent 
profit. As usual, the inflation in buil 
dings is much more and if you wait for 
three months, you will be able to make 
a profit of 10 per cent. Sir, my point 
is that this entire System is, in my op 
inion, a feudalistic one  and it inter 
feres with the lives of citizens. But 
what the Govemment is doing? At the 
same price they want to have a right 
of first purchaser, as far as that property 
is  concerned.  

Sir, this Budget deserves sympathetic 
consideration on the part of the Finance 
Minister. In general, this Budget has 
very elaborately and minutely analysed 
the so-io-economic condition of the 
country. It has evolved a clear direction 
about the fiscal policy and strategies to 
carry forward the basic national objec 
tive for rapid economic growth with 
appropriate  regard  to   spreading i<s 
benefit for all 'sections of the people and to 
carry forward the ideals of civilisatiba of 
social equity in respect of the poor and 
underprivileged. I; is an endeavour to build a 
free and strong economy which; is totally 
capable of facing the challenges of 
competition in the world with due regard to 
social equity and to tts policies   and   
priorities.   Thank  you. 

SHRI ASHOK MITRA: Mr. Vice-
Chiirman, Sir, in a way it is an absurd 
situation. Th; Budget has been presented 
nearly two months before. It has been 
d'scussed around the entire country. The 
nation has expressed its views on the con-ten'-
, of the Budget. Here in Parliament, we conie 
round to this general debate at the end of this 
day. All I can say is that what has happened 
has happened. Such a thing ought not to 
happen or to be repeated. All the speeches that 
we are making are purely academic, for the 
sak- of the archives of Parliament. I do not 
think they really would mean any difference  
this   way   or  that way. 

I would also like to make an additional 
observation about the labours of the 
seventeen Parliamentary Standing Com 
mittees, who were asked to go into the 
Demands  for  Grants.   Now they are 
going to be guillotined. Nobody would 
bother to read those reports. They will 
be guillotined next week. Shall I put 
my hand on my heart and say, "What 
happend to that labour?" You see, we 
are wasting the people's money and re- 
Sources in trying to organise these Com 
mittee;. If you are not goino to make 
any  use  of the observations of the 
Committees, you will only be wasting the 
labour and resources of the people. Now, I 
have to follow Mr. K. K.  Birln, 
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but 1 am afraid I canot follow in his 
footsteps, because that would be bad for his 
reputation and worse for mine. Therefore, I 
have   to  say. .interruptions) 

SHRI   KRISHNA   KUMAR       
B1RJLA: 

We are friends. .(Interruptions). . It is quite 
posisible that some other Members of the 
Congress (I) would not be able to tell you 
anything. Ultimately, it is the Finance 
Minister who has to give a reply, Ihave no 
hesitation. . (interruptions). ... 

SHRl ASHOK MITRA: Thank you 
very much. Okay. . (Interruptions). . At 
the same time,   I have to say some 
uncomplimentary   things   about the 
Budget and the Finance Minister's Bud 
get Speech. Anyway, the Budget Speech 
or the review of four years' so-called 
economic policy. The Government calls 
it a New Economic Policy, but we call 
it a "Fund-Bank adjustments programme" 
as implemented by the very obidient Go 
vernment of India. Here, you see on the 
kind of a retrospective judgment Cer 
tainly, I do not blame the Finance 
Minister: He has to praise his baby and 
nobody else in the country: he himself 
has to defend what he has done in the 
last four years. I have only two separate 
comments. I have heard a lot of un 
charitable commments, even for the Fin 
ance Minister himself, about the gene 
sis of the crisis of June 1991, all on 
account of that wretched Government 
that occupied the seat of power in 
New Delhi from November   1989 to 
November 1990. I am not a Membei of the 
Janata Dal. I have views which are often at 
variance. But, let us he objective. The 
Finance Minister may be a politician today, 
but be has the past of an economist. We know 
that much of the crisis that got generated in 
1991 was on account of a series of decisions 
and actions taken during the period from 
1984 to 1989 by the regime that was there. 
We know that much of the crisis that got 
generated in 1991 was on account of a series 
of decisions and actions taken during 1984 to 
1989 by      *e      regime      that      was  
there. 

, then.     1   do    not    want    to    get   into 
that    unwholesome       history,    I     think it   
is necessary   that we should be objective in 
this matter.  Again, what      have been  the 
achievements?  Leave   aside   for the present,   
the   rate of   inflation.   Here again I listened 
to my friend, Mr. Jagesh Desai.     The  rate of  
inflation has come down   from   11  per cent 
to  say 8.7 per cent, whatever it is.  What does 
it niean? Week  after  the   Government     
performs an    act of    dissembling Rate    of   
inflation    has come  down, but the wholesale 
price   indexkeeps  on relentlessly   increasing.   
It   has  increased continuously  over the  last 
several  weeks and there is      no respite.     
The   poor       housewives      gets baffled.    
Her    experience tells her something  else and 
the way the  Government reports  are 
presented, it  is  difficult     to understand  the   
difference  between   inflation  and the rate of 
inflation and whatever happens.  Therefore,    
why can't we cough it out?   We  are  dealing 
with our own-coutttrymen.     Why    can't    we    
tell them  that     this   is   happening   that   the 
prices are going up but the increase     in the 
prices  has slightly abated.    Let      us leave 
that out     It is a serious Situation; I have 
certain things to say, subsequently, about what 
the issues here are.    Let us take the  
performance  over  the last four years   1991-
92,   1992-93,   1993-94,      and 1994-95.   
What should be the base year for you? 
Obviously, the year preceeding: the year when 
you came in, when      you occupied  the seat 
of power.    That should be  the year—1990-
91,  and with  1990-91 as the base  year, if  you 
work out your achievements in jndustry  and 
agriculture, you will  genuinely  be     worried.    
I did some    preliminary   calculations,   and      
I find that despite everything the  improve-
ments in  the last couple of year's,     the 
overall rate of  manufacturing,  the com-
pounded rate of growth is hardly 3.5 per cent.    
The Finance Minister did mention in  his   
Budget Speech about  a 24     per cent   growth   
in     capital  goods   industry over the last year 
and eve yesterday he mentioned a 20 per cent 
rate of growth. But when you  work it out with 
1990-91 as the base, you have to take into 
account that  this so called 20 per  cent  
increas-is  from a very.     very,   very  low   
base. 
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Overall, over this four year period    the 
capital goods sector has jumped by  only 
two  per  pent.   In   agriculture,   the   rate 
of growth is tapping of.    These are the 
two basic industries What shal wwe do? 
There  is a genuine problem that growth 
is  tapering off   both in industry and    in 
agriculture.    Growth   of industry  is  less 
than   half of what it was  than in      the 
1980s   despite all  the   things that    have 
been  Said   about     liberalisation   and  the 
benefits   of liberaliSatibn_       We      know 
where  we are getting stuck.    Th;   Gov 
ernment has cut down its own investment. 
Nothing is happening in the Government 
sector.     No capital formation   worth the 
name  in agriculture,   and industry       has 
shrivelled, shrivelled  and  shrivelled,    be- 
cause it  is the Government's  policy    to 
withdaw itself from the industrial sector. 
We  talk' about following the  exaaiple of 
Japan or Korea etc., etc   Let us fake the 
Ministry  of   Industry.   It has   got  three 
departments, the Department of Industrial 
Development,   the Deportment  of  Heavy 
Industry and the Dapartment of     Small- 
Scale Industries and Agro-Industries, If you 
add   up the  budgetary appropriations   of 
these three   departments, it  would       not 
even amount   to Rs.     1,600  crores, less 
than one per cent of the total budgetary 
appropriations  which   the  Finance  Minis 
ter has  sought     for the   entire  year.    I 
know there   are other  industries    such as 
steel, mine's and petroleum.    Even if you 
throw in these, the overall effect of what 
the Government intends, to do  in  .   the 
industrial  sector   is just   a  trickle   You 
cannpt dream of catching up . with China 
or, Japan  or Korea on  the. basis of this 
scale of activity, ,  

Therefore, there is a problem. The problem 
is that there is not enough . of sayings. I know 
the Finance Minister's difficulty, r . He does 
not have money to spare,., Bin has he not 
created this very problem, the problem of 
drop, in the rate of savings in the, 
Country,,about which Mr. Jagesh Desai , has 
.. also mentioned? There has been, a drop in 
the rate of savings by about 4 per  cent, 
overall. 

Now, why is this drop in the rate of savings 
Jaking prace? Because, suddenly, our 
Government has deckled to tell the 
countrymen that savings are no longer 
important. You must consume, consume, 
consume. The- floodgates of luxury con-
sumption have been opened up through 
satellite television, advertisements, saturation 
advertisements, in the newspapers, etc. 
Everybody pretends that we are a very rich 
country and we can consume to our heart 
content. This is the problem of economics 
which I remember, I posed last year when we 
were discussing 'he Budget. I, as a defunct 
economist, posed this question to the other I 
don't say 'defund'—economist, the Finance   
Minister. 

This thin, very thin, stratum of the upper 
middle class—they are the one who can save. 
They are the ones who can also consume. The 
poor cannot make both ends meet. They cann't 
consume. It is only the upper class, whom you 
are pampering pampering, pampering, who 
can consume. Even they cannot do both the 
things together. Either they can save or they 
can' consume. How do you get out of this 
dilemnia? This is the prpblem I posed, last 
year, to my ecnomist friend, the hon. Finence 
Minister'.' But I was disap-Eointed. I should 
add I was hurt at heart. What I got in response 
from hiim was a political hyperbole. 

I   repeat my    question: How do you solve  
the problem.    I have not got the answer - from  
the Finance  Minister   yet. Biit it is the 
Commerce Minister      who made a very 
candid  Statement   about   a fortnight  agci  at'   
some      symposium   or some  such thing   He   
said:   'Yes,     our domestic savings' rate      
has gone down, but we are not worried, we 
will compensate for that by" inviting   foreign 
investment'.     This is the model.    This is   the 
model   which  the  Fund-Bank  adjustment' 
programme sets out and we are faithfully' 
following   this model   'But     there  is a' 
hitch.   We' know what the hitch is.   We have 
brought down our rate of    savings* 
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trom 24r28 per cent to 20 per cent. But the 
other has not gone up. the foreign 
investment, the direct foreign investment, has 
not gone  up. 

I am told, last year, i.e. in 1994-95, Rs, 
3,000 crores' worth of direct foreign 
investment had come in. But how much is it,? 
It is not even half or one per cent .el our 
national income, . It is not even half or ope 
per cent of the .G.D.P., whereas our rate of 
savings has dropped by 4 per cent. Overall, 
our capital formation is lagging behind. That 
is not the end of the story. 

• What is the composition of this direct 
foreign investment, actual, direct foreign 
investment, which has come into the country? 
I have been trying very hard for the last-
eighteen months to get from the Government 
some hard data about the industry-wise, State-
wise, break-up of the actual, direct, foreign 
investment. This was about a fortnigiht ago 
The Prime Minister was • in this House and 
the. poor gentleman was made to read out 
about the' investment .approvals, guishing out 
ligures of billions and billions of dollars. I 
tried to seek from him Some hard data about 
actual invest-ajeots, industry-wise and State-
wise. When I asked, for these data, they said 
these data are not Centrally maintained—that 
data , of approvals which are really natip-nal 
figures, and the approvals may not be acted 
upon. . But they do not have those data on 
hard facts. These are not Centrally, 
maintained, and for the life of me I cannot • 
believe that if , the Finance Ministry sets at, 
work, it cannot essentially maintain such data. 
Now the point is—perhaps this is  the, 
realization—that out of, these. Rs. 3,000 
crores which have come in, last year,' very 
little has gone to,industry or agriculture 
proper,or for the csre .sectors. Most of them 
must have gone to Seagram,or Sail Design 
Outfit—T do not like tovadd to the list—and 
I. think the Finance Minister is bashfulI that 
this is all that has been his net contribution 
through begging the foreigners to please 
come in. ' Yes, because of the foreign'rs, for 
onereason be  is worried, Mr K, K. Birla'' is 
also worried   that foreign "investment 'is 
com- 

ing in the wrong directions and is going to 
the share market and for portfolio 
investments. 

The other day I dropped in at a friend's 
place. His granddaughter, barely six years of 
ago, suddenly comes up to me and asks, 
"Uncle, what is a portfolio investment?" This 
is the culture which we are imbuing in our 
much younger generations that they are 
worried about portfolio investments and the 
share market. Sometime ago I had sought the 
Finance Minister's view and asked, why can't 
you impose some fiscal penalities -so that- 
this flow of foreign investment in the wrong 
channels which also gives a bood to the 
inflationary forces of the economy could be 
checked? And I was amused because—of 
course, my views, by definition, do not out 
any ice with the Finance Minister—the other 
day I found that the US Secretary of Treasury 
made precisely the same suggestion, and I 
hope now it will ,go home, because you need 
an' American sponsorship, and that you  have  
now got.     .  (Interruptions).. 

But, perhaps, what is happening in .the 
share market will itself act. as a restraining 
influence on the, flow of portfolio 
investment? which is  not such a tragic thing, 
that, is tragic ,is that the share market has 
been taken over by a "bunch of crooks . I am 
sorry,. but this is the only expression you ,can 
use about some fly-by-night operators who 
have also been indulged in, perhaps, by.  the 
Securities and Exchange Board of India Now, 
certain things are sub judice,, etc etc But I 
was just Booking  at Some of the rules, and 
sub-rules. .Sub-brokers are there and, I am 
told, Some of. the species or sub-brokers have 
been very active. in setting things wrong in 
the share .market. A , sub-brokers cannot buy, 
sell or deal in securities unless.the is 
registered with the SEBI. But,, there is a 
small proviso. What is  the .. small proviso? 
He can apply for registration, and pending a 
decision being reached on whether he should 
be registered'' or ' not, he can continue to buy, 
sell and deal in securities.   Many of    these 
people have beaa 
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operating under the garb of the small proviso. 
I am not convinced that anybody in the 
Ministry of Finance has drawn the Finance 
Minister's attention to this kind of this. 
Obviously, this is happening. So, we have to 
worry about disciplining our share market, it 
is true, but, that will not solve the problem of 
lack of savings.    ..(Interruptions) 

Let me continue. Later on, I will cover all 
that you want me to cover. You have been a 
good teacher to me for the past 18 months. 

It would not solve the problems of our 
ovsrall lack of savings and of capital 
formation. 

It is in this context that I would seek 
the judgment of the Finance Minister 
about the Tightness of what he and the 
Government are doing with the public 
sector units. Efficiency is how you 
define it. If you have installed capital 
assets, as the nation has done, worth 
thousands of crores of rupees and if you 
purposely do not make use of the capa 
city that is latent in these units, then, I 
don't believe that you are serving the 
cause of efficiency, particularly when 
your country is So awfully poor and -he 
capital is so short. This is exactly 
what is happening. You are deliberately 
starving the public sector units of funds 
which they could profitably use and pro 
duce goods. What you have done in 
some cases is that you were doing out 
wages to the workers, but you were not 
giving the working capital funds to buy 
the inputs, to make complementary in 
vestments here and there and to make a 
little adjustment in their production pro 
cess, by which they might have been 
able to improve the level of production 
because it is a dogma, a dogma which 
has been handed down from 11,000 miles 
away that all public sector activity must 
be stopped frozen, because it is bad. 
The American religion Says so. Since 
you  have borrowed   from   them..................  

THE MINISTER OF FINANCE (SHRI 
MANMOHAN SINGH): Is it your 
presumjition, or are you arguing, that it is 
inimmbent  on   the  Government   to- 

finance   the  working   capital   requirement 
ol  the public   sector   units? 

SHRI ASHOK MITRA: No. All that I say 
is that you must pick and choose. It is about 
eight or nine months ago. I was listening to 
the Minister of Civil Aviation. With great 
glee, he was informing the House that the 
Indian Airlines had incurred a loss of 
something like Rs. 3,000 crores or there about 
because of privatisation- If you say that the 
public sector is inefficient, if you make it 
inefficient and if you do not make it work, of 
course, it will lose its efficiency. Pick and 
choose. Take the BHEL. 

I see no reason why somebody should not 
give some attention to the problems of the 
BHEL or the Instrumentation Ltd. or some of 
the units in the eastern sector But, you have 
set your mind, "No. These arc bad. We will 
start on an entirely new slate." I do not know 
where you. will reach. You will not reach 
anywhere. There will be a total collapse, and 
that will remove them from the   scene. 

Now, you gave your estimates about the 
deficit in your Budget. Last year, 6 Per cent 
of the GDP was the deficit which jumped to 
6.7 per cent. This year it is 5.5 per cent. We 
can see that it is going up from 5.5 per cent to 
6.2 per cent. But forget about the tricky 
arthmetic. These are the figures against the 
background of which you did not do much. In 
any case these figures suppress the truth. You 
are taking into account roughly one per cent 
of GDP through disinvestment. You are 
selling the shares of the public sector 
companies. There is absolutely no reason why 
a part of what you earn by selling the shares 
of the public sector units should not be used 
to bring back to health selectively—I am not 
saying generally-'-the  public sector units. 

SHRI MANMOHAN SINGH: We are 
precisely  doing   that, 

SHRI ASHOK MITRA: Anyway. I do not 
want to indulge in an agrument with you. I 
know your mind and you know   my  mind.   
I   also know that      1 
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cannot deviate from the economic sense. So,  
let us  leave it at that. 

THE VICE-CHAIRMAN (SHRl V. 
NARAYANASAMY): Please conclude, now. 

SHRI ASHOK MITRA: I will just take 
five minutes more. In any case this is an  old 
hash.    This forum   will  continue. 

The newspapers have carried conflict 
ing stories about what kind of commit 
ments the Finance Minister has made to 
the US Department of Treasury. Some 
people say that while he cannot formally 
say that the insurance sector will bet 
opened up, he says it is contingent on 
certain circumstances. If you do that, 
you will be doing a grave injustice. I 
will repeat what Mr. Desai has said. 
I have gone through the report on the. 
insurace sector It is a report of 120 
pages. There are only one and a half 
pages which deal with the problem of 
privatisation. The only rationale they 
offer for privatisation is that they 
have organised a survey of opinions 
and   corporate       respondent's have 
expressed in favour of privatisation. I 
think I did ask this question to  
Minister if he would fix rates of corpor 
ate tax by organising a survey among 
tax-payers. It is easy to destroy some 
thing, but it is very difficult to build 
something.   We   should  be proud 

of our insurance industry. Because of some 
pressure from the Americans, who cannot 
hold their own in the world in fair 
competition, you are doing so. They lost the 
battle of technology to Japan. They are losing 
it to China and Korea. Trerefore, they are 
applying pressure on us. Why should you 
succumb to their pressure? We have enough 
strength built in ourselves. We can combine 
with other developing countries and poor 
countries. They cannot, force us. They have 
military strength, but will they dare to land 
their Army, Air Force and Navy for this 
purpose? We should resist them. 

Sir, 1 would finally come to something. 
There is one redeeminjg feature of tins 
Budget. That is the last and final Budget of 
this Govemment. But, even so I cannot stop 
without referring to one permanent disaster 
and calamity which has been, done by the 
Finance Minister over the past four years in 
the country. You have ruined the morality. I 
am sorry to say that. One day you will retire 
from Office. We will all be retiring. 1 wish I 
could have a long association with you, but I 
would Say look at what others would say 
after retirement. Can sommebody dare to 
refer to Mahatma Gandhi   in  such    a   
syndrome? 

Somebody can dare to refer to Maha 
tma Gandhi. The manner in which they 
did, we could not protest even after 48 
hours. We cannot protest because we 
are  not sure how the Americans will 
react. If we chuck out the Star T.V., 
the American Government may not like 
it. This you know, is a sad thing. You' 
see, they have become   a country of 
greedy people. They are interested only in 
money-making, rate of returns. All other 
values have been demolished. I am very sorry 
to say that this has been perpetrated by my 
very dear friend, the Finance Minister. I pray 
further for the emancipation of his Soul 

DR. BIPLAB DASGUPTA (West Bengal): 
Mr. Finance Minister, do you have   any 
soul? 

SHRI MANMOHAN SINGH: I don,t have 
any. 

THE. VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Shri S. S. Sur-Jewala. 
Not here. Shri S. K. T. Ramachandran . 

SHRI S. K. T. RAMACHANDRAN 
(Tamil Nadu): Mr. Vice-Chairman, Sir. 
though [ am called all of a sudden, I am not 
surprised. After great giants have played here, 
the little mouse is called for. I could not 
understand what they were talking because I 
am a layman Even the Finance Minister is not 
ready to hear me. But they are all experts. 
They can talk so many things. They can have 
their own dreams   But I think 
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they never had any experience about the 
dream or an ordinary villager. Our hon 
Member, Shri Ashok Mitta was giving 
a wonderful speech. But I would like to 
know whather he pereciver reahty, whe 
ther he : understands truth or whether he 
was merely talking for the Sake of opp- 
soing certain things. I heard Shri Ashok 
Mitra when he .was pointing out to the 
Finance Minister that he was ruining 
the   country.   Who   is ruining the 
country? Who has ruined the country? 
That is to be. understood.. People who 
are  dogmatic  will  never  promote the 
interests of the country. You have o follow 
certain principles and yet you should not be  
dogmatic. What • has happened to the 
communist countries which were dogmatic? . 
.(Interruptions) Mr. Baby, please listen to me. 
What has happened to your Mecca? What  
has happened to your Medina? Moscow was 
your Mecca. Earlier you used to say, "Oh, 
you see Russia. You see East-Germany." 
What is going on? What has happened to all' 
those countries? Those countries have?' been 
truined."-Now. they are not on 'the 'map op 
dialectical materialism?!' There 'was utter 
disaster. The whole regimental system was 
crushed and destroyed. Now, you- have  no 
Mecca. Now, you have no Medina. At the  
same time, you do not want to, see the    
prosperity   of the   country.        

SHRI   NILOTPAL   BASU:' We      want 
you to build good capitalium.         

SHRI S.   K.   T.   RAMACHANDRAN: 
You    don't understand'      either 
capitaliurn or Maxism.' You  the half baked ?. 
(Interruptions)!'. I am neither a capitalist nor 
a Marxist. I am a realist, what has happened 
in 1991? Thatis the thing. I do not know what 
the 'cause for if is. I' leave it to you to judge 
for yourselves' Because all of you ate experts. 
What was the situation then? How was our' r 
economy then? The* 'economy was in titter 
disaster." No country in the world" was ready 
to  turn to you. Even your 'own people  non-
resident Indians, were "ready" to take away 
all the capital they had invested hetr you were 
almost on  the 

brink of bankruptcy. 'Is it not a fact? 
Whether it is because of Chandra She- 
khar's  Government  or the great man 
V. P. Singh's Government, I do not 
know. But what was the situation then? 
That was the base from which we had 
inherited certain things. What happened 
after we took over the reins? That is 
the thing. In the past four years, what 
has happened? What was the growth rate 
in 1991?  1.5 per cent.  What is the 
growth rate now? 5.6 per cent. What was the 
growth rate in industry then? It was a meagre 
three point something. Now it has reached 8.5 
something. If you -have some faith in statistic 
what does it mean? Is there no prosperity? 
What about our exports? What was the gap -
between the exports and the imp-tins? Has not 
that been contracted now? Has not the export 
risen? In spite of the swelling imports, we are 
now in a.petition to manage our import cost 
with our own exports. Only a small deficit is 
there. Does it not indical;. growth? Does it not 
indicate prosperity?; Leave, alone -ill - that. I 
do not went to. go into the jugglery of 
statistics. What happens now? For,--the past 
four, years, the country-is peaceful. There, is 
no riot anywhere  There is no disturbance 
anywhere. 

 SHRI M. A. BABY: What about your party? 

SHRl S.'   K.   T    RAMACHANDRAN: 
When   we   are   fat (Interruptions):   ' 
1 will handle him. We are proSperous and so 
we are fatty. Therefore we  are having some 
time for 'tatnasha'v (Interruptions). We"are 
not like you." You do not have brain'." You' 
do not have anything,   (Interruptions)- 

THE VICE-CHAIRMAN (SHRI V, 
NARAYANASAMY): Kindly do not in 
termpt hi  (Interruptions).  
'AN HON. MEMBERS: There ' '"is brain-
drain.    (Interruptions). 
 

SHRI M. A.   BABY we will borrow 

some    brain.    (Interruptions)'.' 
SHRI S. K. T RAMACHANDRAN: I 

want to tell   you  one thing. 
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THE VICE-CHAIRMAN (SHRl . V. 
NARAYANASAMY): You address' the 
Chair; Mr.   Ramachandran. 

SHRl S. K. T. RAMACHANDRAN: 1 am 
addressing the Chair. Through the Chair, I 
am telling my friends Some thing. 1 am a 
poor man coining from a village. I have never 
studied economics. I have never studied 
politics. I studied mathematics. That is all. In 
spite of that, I could understand economics 
and politics from people's face. 1 do   nd 
want to read  any  books. 

SHRl NILOTPAL BASU (West Bengal): 
Even after the election results? 

SHRl S. K. 1. RAMACHANDRAN. 
Election results do not indicate anything.   
(.Interruptions). 

THE VICE-CHAIRMAN (SHRl V. 
NARAYANASAMY): Kindly do not in 
terrupt him. No comments, please. 
(Interruptions). 

SHRl S. K. T. RAMACHANDRAN: 
Robbers prosper. Does it mean that a robber 
is earning legally? (Interruptions). Prosperity 
is not an indication of your righteousness. 
Sometimes a righteous man may be defeated. 
(Interruptions). A beautiful lady with insanity 
wins the attraction of somebody. 
(Interruptions). You don't distract me. I am 
your friend. One day, you told me. "You 
should have been a communist Why are you 
th re?". I do not want to be a communist of 
your type. You are hobnobbing with the 
communalists for the sake of power. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Mr. Ramachand 
ran, kindly speak on the subject. I 
request hon. Members not to disturb 
him. 

SHRI S. K T. RAMACHANDRAN: If you 
take the conditions of 1991 and the 
conditions now into consideration, the 
country has prospered. I call those who have 
not seen  the prosperity 'blind'. 

They could not see things      that       are 
visible.   I cited   so many  example's.   The 
number of labour strikes in the country 
has gone  down in spite of   the  hammer 
and   sickle.   They  induced   them.   Have 

 you heard  of   strikes   over  the 
6.00 

last  four  or   five   years? There 
are no strikes. There is industrial peace in the 
country. Terrorism has also come down.' You 
take the case of agricultural growth. In 
respect of foodgrains production we have 
now r ached the peak ligure of 187 million 
tonnes,, my dear good friend. What does it 
mean? With in four years Mr. Manmohan 
Singh, with the help of Narasimha Raoji, our 
great leader, has rescued the country from the 
peril, from the total disaster, which was 
caused by the misrule of Mr V. P. Singh.... 
(interruptions).... 

SHRI   M.    A.   BABY:   People   do   not 
appreciate  if. 

SHRI S. K. T. RAMACHANDRAN: 
People do appreciat: it but you do not realise 
it.. (interruptions). . People arc always with 
us. Everything will be seen next year. Next 
year, at the time- of elections, in 1996 people 
will show who you are. You will, be 
nowhere, that much I can say. I learnt politics 
in the college 
of Kamraj, I learnt economies from 
him. He might not have been an expert 
but he understood  people ..............................  
(Interruptions). 

SHRIMATI JAYANTHI NATARAJAN 
(Tamil Nadu): What is this, Sir? Why are 
they interrupting him? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Mr. Baby, kindly 
don't interrupt   him? 

SHRIMATI JAYANTHI NATARAJAN:   
Sir, I  am   glad that he spoke   so 
high...........(interruptions)....   What     is 
it that he finds so funny? When Mr. Ashok 
Mitra was speaking?. he said many things 
about the Finance Minister. He was severely 
critical. We all kept quiet. They do not have 
to agree with Mr. S K. T. Ramachandran. but 
they can let. him speak it is only good 
manners. 



419        The Budget [ 10 MAY 1995] (General) —1995-96       420 

SHRI M. A. BABY: Sir, you kindly allow 
this time In the House it is always the 
practice and convention that a speaker fields- 
Only when a speaker yields, somebody can 
interrupt. 

SHRIMATI JAYANTHI NATARAJAN: 
Nobody yielded. 

THE VICE-CHAIRMAN (SHRl V.. 
NARAYANASAMY): He might have 
yielded, but you are making comments. 

SHRI M. A. BABY: Sir, the hon. 
Member is such a seasoned parliamen 
tarian. ............  

SHRI S.   K.  T.   RAMACHANDRAN: 
I am happy that you have given    a clean chit 
to me. 

SHRIMATI JAYANTHI NATARAJAN: 
Sir, not only did Mr. Ramachandran not 
yield, but Mr. Baby was sitting and 
addressing the Chair and the House. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): When Ashok Mitraji 
spoke, nobody from that side interfered. 
They were hearing him. Kindly have that 
much courtesy now. 

SHRIMATI JAYANTHI NATARAJAN: 
sir, that much courtesy CPI(M) does not 
have. 

SHRI M. A. BABY: Now you are 
also sitting and speakin? -------------- (Inter 
rupt inns) .........  

SHRI S.   K.  T.   RAMACHANDRAN: 
You are all on the panel of    Vice-Chairmen. 
I am a poor back-bencher No   back-bencher 
is'supporting me. 

THE VICE-CHAIRMAN (SHRl V. 
NARAYANASAMY): Yon can continue 
now. 

SHRI S. K. T. RAMACHANDRAN Sir, I 
like such interruptions because they are 
stimulants. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): You may like it but 
the Chairman does not want it. That is the 
thing. 

SHRI NILOTPAL BASU: Sir, he has 
himself admitted it. 

SHRl S. K. T. RAMACHANDRAN: I can 
handle you. 

Sir, I am giving some good Points-They 
cannot bear it. That is why thye are 
distracting me. Now, let us go to inflation, 
their favourite subject. Our great Dr. Mitra 
was trying to differentiate betwen the rate of 
inflation and the actual growth of inflation 
and he was telling something about the 
soaring prices. Of course- the prices of some 
commodities have not been contained. So, he 
was not happy. I know that. Even a few days 
back, one bank employee came to me and 
requested me to raise this point in the House 
The prices of some pulses, grains, edible oil 
and coffee are soaring. Yes, that is right-but 
you cannot always expect everything to be 
good. In such a vast country when you are 
dealing with all these things, because of the 
variety of operations when you touch 
something, something else may be going up. 
Such differences do occur. So, you take into 
consideration that we are trying to contain the 
inflation. Our Prime Minister has given 
instructions that the welfare of the people 
should be given priority. So, the prices of 
some goods, in fact, may be aoing up, but 
that is only a tem-porary phase. That is not 
going to be a permanent feature. They may 
be contained. On behalf of the Government, I 
assure that the prices of such commodities, 
which are essential for the household, will be 
contained . 
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SHRI NILOTPAL BASU: Because your 
Government will also be a temporary 
phenomenon. 

SHRI S. K. T. RAMACHANDRAN: Yes- 
You are also. T don't know where you will 
be tomorrow. Everything in the world is 
temporary Everything is fleeting. Nothing is 
permanent. Even the world is fleeting. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Kindly don't disturb. 

SHRl S K. T. RAMACHANDRAN: Even 
the universe is fleeting. Everything is 
fleeting. You may be a Congress man 
tomorrow if r give you something.    I know 
you. 

SHRI NILOTPAL BASU: I am not 
interested in that. 

SHRl SK. T. RAMACHANDRAN: You 
may not be interested, but your wife may be 
interested. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Mr. Ramachandran- 
you speak on the subject. I request, the hon. 
Members not to disturb the speaker. 

SHRI MA. BABY: Now he is casting 
aspersions on the Congress, "We will give 
you something if you join the Congress." 

SHRI S. K. T. RAMACHANDRAN. Mr. 
Baby, when we give you better ideology, 
when we give you greater hopes, when we 
show you the better way.   you   will   come. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Kindly don't dilute 
the discussion. 

SHRI M. A. BABY: He is exposing the 
Congress (I) 

SHRI S. K. T. RAMACHANDRAN: We 
are giving a better ideology than Marxists.    
We are showing a    better 

way than what your leaders are showing. So, 
your wives will compel you to come to us. 

Now, Sir, we have talked about so many 
important things. I say that only because they 
have to oppose. they oppose. In reality they 
appreciate because there is progress and there 
is prosperity for the people. Here 1 want to 
say one thing. We have to build the nation. In 
the last fifty years we have done something-
But it is not enough. We have to strive and 
develop our country on par with the ultra-
developed countries What have we to do for 
that? That is the thing which we have to bear 
in our mind. Now, cutting across party lines, I 
want you: all to aim high and to find the way 
through which we can take the country to 
development so that it could be a match to the 
so-called developed countries- So, think 
seriously what we can do. We lack funds. We 
don't have enough sophisticated technology. 
We want advanced technology In the Global 
market we have to make our country 
competitive. At the same time, we should see 
that poverty is eliminated and the people's 
standard of living is promoted. For that rural 
parts- should be developed. These two tracks 
should be followed by the Government to 
reach ultimate prosperity. For that we need 
very fine infrastructure. Our rower system 
should be developed. Our communication 
system should be developed. Our agricultural 
system, that is, the water resources system, 
should be developed. That is the main thine 
which is required for the improvement of 
agriculture. Our transport system should be 
developed.- So. ou rwater resources system, 
nower system, communication system, etc.. 
should he developed. 

SIHRI NILOTPAL BASU:    You   don't 
import water resources. 
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SHRI S. K. T. RAMACHANDRAN: 
Excuse me I am dealing with a very 
important thing. I am thinking of the future, I 
don't think about whether my party comes to 
power or your party comes to power, I think 
about the people. We should have a long-
term ambition. Now I am dealing with a 
long-term ambition (Time bell)  . I beg that I 
should be given some more time because I 
am dealing with a very important    thing.   
(Interruptions)   

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): You have taken 20 
Minutes. 

SHRI SK. T. RAMACHANDRAN: You 
please subtract the time of interruptions. If 
the House is not interested in some important 
thing.. 
(Interruptions)... 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): It is a question of 
time, not the interest of the House. 

SHRI S- K. T. RAMACHANDRAN: 
Moreover, this might be my last session. So 
far, I have not disclosed it. This might be my 
last speech. My term is going to end this 
year. I don't know whether I am going to be 
re-elected or not. Please listen to me. 

We should have a master plan to develop 
the overall infrastructure-To develop the 
things like transport system, augmentation of 
all the PO tential water resources, power 
generation and communication development, 
the Government should come forward with a 
master plan, an overall master plan. The 
master plan may not be for five years, it 
should be for ten years. It will require vast 
funds. We might not be havinc those funds. 
If we want to develon the infrastructure, if 
we want to develop our country we should 
have enough frinds.    This fund will be of 

the magnitude of Rs. 10,00,000 crores to Rs. 
15,00,000 crores. Taking into consideration 
the inflation rate. It may go even high we 
should mobilise such a huge amount within 
10 years. What are you going to do? Are you 
going to borrow from other countries or are 
you going to tap your own resources? I don't 
want to say that you knock at the doors of 
other countries- We have enough resources 
here. We have enough manpower • We can 
provide employment. If we develop all these 
things, we will generate employment. When 
we provide employment to the people, people 
will generate wealth and with that vast wealth 
we can develop the country to become 
competation. 

Sir, before I conclude, I will mention one 
thin?. Parsimony is not economy. Parsimony 
means stinginess. -Being stingy one cannot 
develop oneself or the country cannot develop 
itself. 

DR. BIPLAB DASGUPTA-. You should 
have told this to the Finance Minister when 
he was here. 

SHRI S. K. T .RAMACHANDRAN: I 
want to teach you. The Finance Minister 
knows all these things. 

Frugality is not the way to prosperity. 
Being frugal and adopting parsimony you 
cannot prosper. You want money which you 
have to olough back into the society to deve-
lop the infrastructure and to develop the 
country. 

There are so many loopholes in the 
country- If the loopholes have to be plugged, 
the major thine you require is national 
character. Without national character, 
without the character of an individual, 
without the character of the country, .you 
cannot do any magic You cannot do 
anything with a magic wand. If character is 
to be develoed.. the educational system 
should be changed.    The educational system 
in our 
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country is the legacy of the erstwhile imperial 
rulers. The educational system is job-
oriented. It should be changed. The 
educational system should not only be job-
oriented, but it should also be information-
oriented and above all our education should 
be character -oriented. So, from the 
beginning itself children should be trained. 
Civic sense should be inculcated in the minds 
of the children from the elementary school 
stage. 

So, the educational system should be 
changed.     Not    only that.    All the 
politicians, irrespective   of   their status 
should declare that they would lead a pure, 
honest and simple life to be emulated by the 
people.   Until and unless the politicians    of    
the country changa themselves, until and 
unless they change  their character, this 
country has  no chance of improving.    So, I 
would like to request my friends on the other 
side to forget the party they belong to and to 
think of the society,  think of   the country, 
think of the welfare of   the country, think of 
the future of   the country and    support    the 
Budget. Don't oppose for the sake of opposing. 
The Budget is a commendable Budget. It has 
been said that the Budget has been made with 
an eye on the elections.    If it is an election 
Budget, it means that it is a good   Budget-I 
hearmany  tributes being paid    in glowing 
terms to Shri Narasimha Rao and Shri 
Manmohan Singh for   rescuing the country 
and putting it on the night track of prosperity. 
Thank you-    Jai Hind 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): We had decided in 
the Business Advisory Committee meeting 
that the House should sit up till 7 p.m. But 
some of the Members who have to speaV are 
not here. Hence ,we will continue with the 
Budget discussion on Monday. There are 
three — four special mentions listed here.    
Only one Member, 

Shrimati Malti    Sharma is   present here 
and I call her- 

SPECIAL MENTION 
 
 

Supply of poor quality meal in Dehradun 
Shatadbi    Express 




